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Amonut paid to New.pip2rs on Accouit
of Government Advertisements

155 SHRI JYOTIRMOY BOSU : Wil}
the Mmister of INFORMATION AND
BROADCASTING be pleased to state the
amount puid to Newspapers on accouat
Government advertisements from 1-4-1969 to
31-3-1970 and trom 1-4-1970 to 28 2-1971 ?

THE MINISTER OF STATE IN THE
MINISTRY OF [INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) The amount pard to news-
papers on account of Government advertise-
ments during 1909-70 15 as given below &

(1) Directorate of adver- Rs 119,07,137

tismg and  Visual
Publieaty
(1) Department of Rs 6,76,127
Tourism (Indiv) (Actuals)
(Abroad) Rs 47,90,584
(Budgeted)
(1) Indian Rulways Rs 139,53,142

The figures of piyments made to news-~
parers from Ist April 1970 to 28th 1cbruary
1971 are not yet avarable Nocessary data
are, bhowever under compilation  for the
entire {inancial yeaur and will be {aid on the
Table of ithe tHouse in due course

1204 b;s,
PAPERS LAID ON THL FABLE

WEST BPNGAL R1LIFE UNDERTAKINGS
(SPECIAL PROVISIONS) ACE, 1971,
APPRENTICFSHIP (AM! NDMPNT)

RULL3, 1970, AND NOTI1FHICA-
TIONS UNDRI € QAL MINTS P.f.
AND BONUS SC Hf MLS
AUT, FIC.

TIIE MINISICR OF LABOUR, LM-
PLOYMENT AND RYHABI ITATION
(SHRI R K KHADILKAR) : 1 beg to w
lay on the 1able -

(1) A copy of the West Bengal Relief
Undertakings (Special Provisions) Act, 1971
(Hindi and Lnglish versions) (Prewident’s
Act No. 4 of 1971) published m Gazette of

APRIL §, 1971
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India dated the 11th February, 1971, under
sub section (3) of sccuon 3 of the West
Bengal State Legislature  (Delegation  of
Powers) Act, 1970, [ Placced in Litbrary. See
No, LT—72/71]

(2) A copy of the Apprenticeship
(Amendment) Rales, 1970 (Hind: and Eng-
lish versions) published n Notification No.
G S R 2057 in Garette of India dated the
26th December, 1970, under sub-section (3)
of section 37 of the Apprentices Act, 1961
[Placed in Library See No. LT —73/71)

(3) A copy each of the following Noti-
fications (Hind: and English versions) un ler
section 7A of the Coal Mines Provident Fund
and Bonus Schemes Act, 1948

(1) The Coal Mines Provident Fund
(Second  Amcendment)  Scheme,
1970, published 1in Notification No
G S R 14 1n Gazette of India
dated the 2nd January, 1971

(1) The Aundhia Pridush Coal mines
Provident Fund (Secoud Amund-
ment) Sctheme, 1970, published in
Notifwation No G S R 15 m
Garette of India dated the 2nd
Januory, 1971,

(1) The Rujasthan Coal Mines Provi-
dent Fund (Second Amendmet)
Scheme, 1970, published m Noti-
fication No G § R 16 in Gazette
of India  datcd the 2nd January,
1971.

(iv) The Neyvelr Coal Mines Provident
Fund (Second Amendment)
Scheme, 1970, published in Not)-
fication No G $ R 17 in Gazette
of India dated the 2nd January,
1971. [Placed m Library. Sece
No. LT —74/71].

NOTHIC ATIONS UNDFR INDUSTRIES
(DEVELOPMENT AND REGU-
LATION) ACT, COMPANIES
ACT AND PAPERS UNDFR
TARIF ( OMMISSION ACT

THE MINISTER OF COMPANY
AFFAIRS (SHRI K. V. RAGHUNATHA
REDDY) : on behalf of Shri L. N. Mishra



